4759  Written Answers

THE MINISTER OF HOME AFFAIRS
(SHRI' Y. B. CHAVAN): (a) On receipt of
certain written complaints containing
allegations against some officers of the
Enforcement Directorate of the Ministry of
Finance, the Director of Enforcement
referred the matter to the Central Bureau of
Investigation. The Central Bureau of
Investigation (and not the Central Bureau of
Intelligence) have taken over certain files
and documents from the offices of the
Enforcement Directorate at Delhi and
Bombay in  connection with the
investigation of those complaints.

(b) and (c) The investigations by the
Central Bureau of Investigation are in
progress. The question of any action will
arise after these investiga- i tions are
completed and "1 depend upon the results of
these investigations. The disclosure of the
names of the firms suspected to be involved,
may aiffect the investigations of the case
adversely. It will not, therefore be in public
interest to disclose this information at this
stage.

The number of officers of the En-
forcement Directorate who are suspected
to he involved is three.
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f [PROPOSAL FOR ENDING CEASE-FIRE IN
MANIPUR

*547. SHRI S. K. D. PALIWAL: Will the
Minister of HOME AFFAIRS be pleased to
state:

(a) whether it is a fact that the Regional
Congress Committee of Manipur has passed
a resolution to to the effect that the cease-fire
may be put an end to in Mao, Ukhrul and
Tamengong, the northern parganas of
Manipur lying on the border of Nagaland,
where the law and order situation has
deteriorated and the Chief Minister of
Manipur agrees to this proposal; and

(b) if so, whether any decision has been
taken by Government in this regard?
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f{THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN): (a) The
Government have received a copy of the
proceedings of the meeting of the Executive
Committee of the Manipur Territorial
Congress Committee (Youth Department),
held on 23rd July, 1967, containing such a
resolution.]

(b) No.]
BoGus FIRMS IN DELHI
*548. SHRI JAGAT NARAIN; Will the

Minister of HOME AFFAIRS be pleased to
state:

(a) whether it is a fact that some money-
lenders are operating bogus firms in Delhi
and obtaining fraudu-

+ [ ] English translation.



